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starvation. The animals are dying because
there is nofodder to feed the and no water to
drink. The situation has deteriorated 1o such
anextentthatout of 684 villages only 550 are
getting water through tanker service.

School and coliege students are forced
to abandon their studies and are forced to
woIK as labourers.

Therefora, | request the Central Gov-
ernmantte provide adequate funds deal with
the situation created by so that a proper
scheme for providing drinking water may be
formulated and proper relief is provided to
the drought affacied people.

13.48 hrs.

The Lok Sabhathen adjournedfor Lunc,
tift Forty Five minutes past Fourteen of the
Clock.

|English]

The Lok Sabha re-assembled after
Lunch at fifty-one minutes past Fourteen of
the Clock

[RAO RAM SINGH in the Chair]

DEMANDS FOR GRANTS (GENERAL),
1992-83 -CONTED

The Ministry of Human RE. Source
Development - CONTD.

[English)

MR. CHAIRMAN: The House will now
take up furttcr <discussion and voting .+ the
Demandsfor i irants underthe controi ot the
Ministry of Human Resource Development.

Shrimati Geeta Mukherjee may con-
tinue her speach.

SHRIMAT! GEETA MUKHERJEE
(Panskura): Honorable Chairman, Sir, Yes-
terday, | mentioned that as per the annual
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report of the Department of Women and
Child Welfare and the performance budget,
the most important items, namely, Indira
Mahila Yojana, recommendation of the Na-
ticnal Commission of Self-employed women
ininformal sector, and theproposal of setting
up National Credit Fund purported to be for
the benefit of particularly poor women, are
either in the process of ‘ finalisation’ or are
receiving ‘active consideration’ or just ‘con-
sideration’. This indeed is 2 sad ccmmen-
tary.

Butanotherthing is veryimportant. This
question is coming to my mind. Even if | take
it that all these ‘considerations’, elc., will be
finalised within this year, my question is that
the money that has been allocated really
does notprovide forany realextension of the
project in a serious way. then, am | to
understand that the Indira Mahila Yojana in
the name of holistic approach ta the problem
will actually cull together that fund, which is
being allocated to the fields of women and
children either in nutrition or in women's
welfare Put together and that culling up the
things will be called Indi Yojana in the name
ofholistic approach? What lfindis that if that
is s0, then it will become really a cosmetic
exercise than anything else. | do agree that
there is a necessity of a nolistic approach. |
also do realise that there are very many
schemes which are overlapping and which
should be together. Butthen | do not under-
stand that with so little fund for employment
generation, how would this Indira Yojana be
something very much mere?

For socio-economic programme and
support to employment programme, which
deal with women's employment. the alioca-
tion hasbeenraised by rupeestwo crore and
fity lakh only. There are defecis in the
present socio-econornic programmes. [ Lave
no time to go into that. They require snme
change. Even then if | say that there wuuid
be some change, where is the money
provided for to really give employment in a
big way, because these are the only places
fromwhere the money will be given? Butthat
is the questionthat is really striking my mind.
I hope | will get an answer from the Minister.
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Then, Iseethatforanumber of schemes
for child welfare, the allocations have been
increased. | am happy for that. But here
again, | am very much constrained to think
about one thing. What really will happen to
one of the poorest sections of women-
Anganwaditeachers and Anganwadi sevikas
and Balwaditeachers and Balwadi Sevikas?
I hardly see any money allocatedforthem. if
somewhere something is hidden, the Minis-
ter willinform. This is a very important ques-
tion which should have been kept in mind. it
has not been taken up both for Anganwadi
and Balwadi. Thisis anongoing thing. Onthe
floor of the House, promise had been given
by ShriVishwanath Prata Singh. Later, itwas
followed up by the for a long time. But it is
there where we were still in trouble. Sir, it is
wellknownthat the mostimportant aspect of
women welfare is the stopping of atrocities
committed on them be that in the field of
social questions in the shape of rape, dowry
death, etc. be that in some other spheres.
Now, the atrocities in the social field, in my
opinion, requires one very important thing,
That is, spread of awareness among the
people both men and women against this .
there is animplementation machinery which
will have to be effective and which | really
want. Sir, | am sorry to say that though with
alot of higgling -haggling that this implemen-
tation machinery, the National Commission
for Women has been set up, as far as
composition is concerned, | think the most
important pre-requisite of its becoming the
implementation machinery, which will have
to rise above all petty partisan politics and
really face the situation, has not been com-
plied with. | would like to know what hap-
pened to that promise which was made by
your predecessor, under whose ministership
this Bill was passed, wherein | moved an
amendment to the effect that all- India
organisations functioning on an all-India level
should be made members of that Commis-
sion and they need not be given any allow-
ance or any other expenditure need not be
incurred for them. | withdrew the amend-
ment enly on the assurance by the Minister
that this will be provided in the rules. So, |
would like to know whether there are any
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such rules covering this aspect; if not, why
not? It should be there. f you want aware-
ness really, one or two camps or one or two
top level seminars will not do. This is very
essential and | hope the hon. Minister will
come out with his thought whather this will
find a place in the rules or not.

Why is there another Commissioner for
women? What willthat one person Commis-
sion do? That again will be duplication of the
activities not leading us anywhere near it.
Theretore, Sir, this question also needs an
answer so far as | am concerned.

As regards revision of laws, | have seen
the laws which are supposedtobe reviewed.
They should be reviewed. But | want to add
one point. The law concerning the custody of
children have to be looked into because my
exparience says that custody of children is
one of the things which is used as a black-
mailing pressure on a wornan who is in
trouble by tyrancial husbands and in-laws.
That law needs to be looked into immedi-
ately. Ihope that willbe given inthe schedule
which will be there for a change.

Since |haveto be very quick, Iwould not
go into many things except that | would like
to make a comment on the awareness
programmes. | have already said that there
are allocations for the awareness
programmes here andthere. It seems to me
thatthey should be combined. Not only that,
lot of money should not be spentin top level
seminars. For heaven's sake, stop top level
seminars with good eatables. Please take
the awareness programmes to the down
level instead of really wasting at the upper
level. Use it at the lower level. This is as far
aswomen partisconcerned. | would justlike
to say one more sentence about human
resources.

15.00 hrs

That is about the necessity of including
the Manipuri language in the Eighth Sched-
ule. ShriBhogenera.Jha is sitting by my side
and | cannot forget Maithili too. In fact, | am
of the view that Nepali and Konkini should
also be included. These four languages are
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mentioned in my Private Member's Bill, when
| came first to the Parliament.

SHRIMATIMALINIBHATTACHARAYA
(Jadaopur): Sir, 75 youth and women are on
fast today on this demand and we want the
Government and the hon. Minister to take
note of this.

SHRIMATIGEETA MUKHERJEE:: Inci-
dentally, | would like to inform the hon.
Minister that during the last session, a huge
number of signatures were collected from
Manipurand Ihandedoverthemtothe Prime
Minister himself. Therefore, this matter
should be looked into.

Since mytime is up, Iwould only say one
thing in conclusion. The present allocations,
about which | have expressed my opinion,
are not at all adequate and | cannot support
the Grants. | think this will really put my sister
and hon. Minister of State for Women, Child
Care and Youth Affairs in difficulty. Although
she wants to do a lot, she will have to face a
difficult situation because of the insufficient
grants. lf the problems are to be solved,
these allocations will have to be changed
suitably. With these words, | oppose the
Demands.

SHRI MUKUL BALKRISHNA WANSIK
(Buldana): Madam, please at least say that
you will support the Demands if the alloca-
tions are increased.

SHRIMAT! GEETA MUKHERJEE:
Okay. For Mukul's sake, let me say that we
cannot support the Demands unless the
grants are sufficiently increased.

[ Translation]

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT(DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS AND THE
DEPARTMENT OF WOMEN AND CHILD
DEVELOPMENT) KUMARI MAMTA
BANERJEE): Mr. Chairman, Sir, |amthank-
ful to you for giving me an opportunity for
discussion various issue concerning the
demands | would like to congratulate the
hon. Members who gave very healthy and
constructive suggestions. Human Resources
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Development Department is a very big De-
partment like The Ramayana, the
Mahabharata, The Quranand The Bible. |do
not want to take more time because there is
Private Member's Business also at 3.30
P.M. The hon. Members who speak here
afterwillget aproper reply fromhon. Minister
Shri Arjun Singh. I would like to speak first on
sports department after that | will cover
women, child and youth department Shri
Aslam Sher Khan's and Shrimati Sumitra
Mahajan and criticism of the sports depart-
ment was constructive and they raised other
points also. | agree with them. | also agree
with criticism about sports in the country.
India is a very big country but we lack
infrastructure. Aspirations of the people, re-
lated with it, have not been fulfilled. It is also
a fact that the help has not been provided
sufficiently. L 'salso afactand hasapractical
aspect. Butitshould be evaluated as to why
did it happen?

Sports were not given priority after inde-
pendence. Asiad was organised in 1982.
Indirajitried that Indian players highlight their
name in the World and their voice might be
heard in the world. She wanted that India
should progress in sports. Shri Rajiv Gandhi
constituted youth and Sports Department in
1985, in the International Youth year. He
also constituted sports authority of India to
prepare the infrastructure. Today he is no
more among us. But | pay my tribute first of
all to him that he had tried to work for the
progress of our youth, our sportsmen.

Rs. 200 crore were spent on sports in
Seventh Five Year Plan. Alarge amount was
given in lumpsum. (Interruptions). Please
listen to me first and then criticise | am
replying to your points. | am not going to
politicising the sports.

In 1991-92 our sports budget was Rs.
69.11 crore but due to financial constraint it
was reduced to Rs. 62-05 crore. But now in
1992-93 it is only Rs. 57.01 crore and it is a
matter of concern. India’s population is 80
crore. Each individual gets only 50 paise.
What can be done with this petty amount?

[English)

| am grateful that our Finance Minister
has come.
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SHRI SOMNATH CHATTERJEE
(Bolpur) We all join the hon. Minister in
making the demand. We support her on this.

KUMARIMAMATA BANERJEE: Thank
you. | am grateful to all Members of the
House.

[ Transiation}

This year only Rs. 57.01 have been
provided for sports and Rs. 11 crore have
been curtailed. In European countries 8 per
centofthetotalbudgetis spentonthe sports.
In India we get only 50 paise per annum par
head. How can it help sperts? How can an
infrastructure may be provided with such a
pefty amount. | agree with each and every
Member of this House that more priority
should be given for the provision of infra-
structure of sports. Therefore Ineed national
support in this regard.

{English]

Sports should be treated as healthy and
constructive mevement in this country.

| Transiation)

And our sporis movement should be
such that it may become ourbiggest mission
of national integration. f we strengthen
oursportsmen and extend heip to them, we
can help 2/3rd of our population. | agree with
you that more priority should be given to
sports.

The standard of sports canbe improved
in our country. Though funds are esential for
it, yet money alone would not help. Commit-
ment is also needed to achieve this objec-
tive. We are facing the problem of fack of
infrastructure as well as lack of commitment.
Sports is a state subject. We can only ad-
vance granisiostates andgive assistanceto
the federations, but we cannotdo anythingin
the matter of selection of candidates and
coaches by a federation and sending them
abroad, because it is an autonomous body.
lamnot saying about having contention with
anyone but my point is that the federations
should also take into consideration the feel-
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[English)

Sports Ministry with the help of the
Sports Authority of India, with all Federation
Associations and all common people of the
country can do something in this regard.

{ Translation)

If ali these agencies cooperate with
each other, we can make progress in future
inthe fieid of sports, though at present we are
lagging behind Our commitment, sincerity
and dedication is needed to achieve this end.
How China, Malayasia, and Cuba made
progress in the fieid of sporis? | met the
Sporis Minister of Malayasia and discussed
with him about the advancement of sports in
his country. He toid me that their sports
hudget was 1o the tune of Rs. 1000 crores
and besides the Government. all public sec-
1or and private sector campanies had to
spend a lump sum amount on sports com-
puisorily. There are also many Fublic and
private sector companies in our country, but
how much they spend on sporis? They show
oniy a few programmes on T.V and spenc
some money for gaining popularity. But the
future sporis in which more people will par-
ticipate.

[English]

SHRI CHETAN P.S. CHAUHAN
(Amroha): In the last session of Parliamem
- Oclober-November - | had asked a ques-
tion whether the government was thinking of
taking the help of public sector and private
companies for development of infrastruc-
tureincluding the grounds and other facilities
and also to maintain some of the stadia
which were in a dilapidated conditions. The
reply which | received was that there was no
proposal.

| would like to tell the Minister that there
are lot of companies, there are lot of public
sector undertakings, there are some big
companies, which are interested; and | am
sure, if the help is taken of these companies,
these grounds and some of the stadia and
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other facilities which are in a dilapidated

conditions, which are very bad, they are as

good as ruins, they can be maintained; and

the sportsmen of this country can utilise

them.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): The questions that the hon. Mem-
ber has put did draw attention to a very
important aspect of promotion if sports. |
would like to inform the House that the
Minister of Sports for State, Kumari Mamata
Banerjee has already taken the initiative to
draw help of the public and private sector in
this national activity.

[ Translation)

KUMARI MAMATA BANERJEE: Mr.
Chairman, Sir, | amthankful 1o Chetaniji, but
| could not listen his speech. | have been
discussing this matter with him and | have
asked himwas to how the standard of sports
can be improved and what should done in
this regard. | have discussedthis matterwith
himbecause he is a sportsman. lintendedto
say that private and public sectors were also
assisting in the improvement of sports, but
more assistance wasexpected from them.
We held meeting with public sector and
private sector. Discussing the issue with the
top management officials of public sector
and private sector, the Government have
requestedthemto set up a Sports Academy.
They should set up a Sports Academy by
identifying a discipline, as Tata has done in
Jamshedput and they would not require to
invest more amount on it. | would like to
inform the House.

[Engiish]

The Life Insurance Corporation has
agreedto adopt gymnastics discipline acad-
emyforchildrer. The Gujarat State Fertilisers
Corporation has shown interest to set up a
Regional Academy forbadminton at Baroda.
M/s. Food Corporation of India has agreedto
set up a Regional Academy for football at
Patiala. M/s VishakapatnamPort Trust have
accepted the proposal of setting up the
National Velleyball Acadamy at
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Vishakapatnam. M/s. Bharat Petroleumhave
agreed to adopt swimming discipline and for
setting up a National Academy at Madras. M/
s Northern Coal fields Ltd., Singrauli (M.P.),
A subsidiary of Coal India Ltd., have agreed
to adopt Archery and setting up a National
Academy at Singrauli. Adialogus isin progress
with M/s Jai Parkash Industries and M/s Air
India, who have shown interest in setting up
a National Academy at Delhi. This is about
hockey.

Subject is also being pursued with M/s
Ashok Leyland for National Academy in
Weightlifting, Steel Authority of India Ltd. for
National Academy in Handball, MRF for
Regional Academy in Football and Bharat
Heavy Electricals Ltd. tor an Academy in
Basketball.

Regarding other disciplines also, | have
requested TATs, MRF and other people;
they are also coming up.

MR. CHAIRMAN: | am told that Paki-
stan hockey team is entirely sponsored and
their expenses are met by the Pakistan
International Airways. Why don't you exam-
ine the question of Air India taking up the
Indian hockey?

SHRI K.P SINGH DEO(Dhenkanal): In
1990 in Beijing in rowing we got four goid
medals. There is no provision for rowing.

[Translation]

KUMARI MAMATA BANERJEE: Mr,
Chairman, Sir, | agree with Shri K.P. Singh
Deo. We have constituted a task-force in the
Ministry for having constant interaction with
private sector and public sectorandrequest-
ing them that it would be better to set up a
Sports Academy with in the discipline al-
ready available with them. We have also
discussed with BSF, they have also made a
commitment. the Government of West Ben-
galis also going to set up a athelete cantre.

[English]

They are going to set up one centre in
West Bengal also. They are going to set up
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one academy in West Bengal also.
[ Translation)

Sir, such efforts are being made by us.
the Sports Authorily of India has also baen
making efforts since 1987.there are three or
four Schemes of NSTC which are very good

chemes for tribal boys and girls and we are
going to setup 78 SCTS centres. At present
two or three centres are in operation. If 78
centres are set up. the Sports Authority of
India will bear all the expenses on making
career of the students as weil as nurturing
them.

Sir, there are sporls hostels also. As
many as 742 boys andgirls are livinginthese
sports hostels. 1217 trainees have also been
admitted under NSTC scherme. There are
455 and 576 persons in special area games
and sports project development area re-
speclively. We are also going to set up a few
more hostels. If these hostels are set up,|
think the Government will provide training to
boys and girls during Eighth Pian from next
year on its own expenses.

[English]

Sports Authority of India will bear all
their expenses.

{ Translation)

Sir, We are making efforts inthis regard.
Shri Aslam Sher Khan has raised a question
thatwhy the Government is sending coaches
abroadand atthe same time inviting Coaches
from other countries. It has been said that
the persons who got their training in NIS can
only be imparted training and to no other
person. lwould like to remind Aslamjithat his
statement is not correct. As many as 9992
coaches have been trained by NIS Patiala.
But outstanding coaches from outside can
also impart coaching . There are many
coaches like Mr. Ahuja, Mr. Rao who are
imparting training. We have also prepared
some grogrammes for rural youths. Where
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infrastructure is available for sefting up
youth school in rural areas, we donate an
amount ol Rs. 1 lakhs to it Last year, Nehru
Yuva Kendra had organised 11000 tourna-
ments and they are ready to organise much
moretoumamentsin the nearfuture. Cham-
pions can not be produced merely by
organising one tournament. If tournaments
are held throughout the year, we can pro-
duce champions. Sports Authority of India,
Nehru Yuva Kencdra and the Department of
Sports are making efforts in this regard.

Sir, Asian Games are going to be held.
Tha Department of Sport held a meeting with
IOA and national Federation for fixing re-
sponsibility. For the prestige of the country
andinthe interest of country anc sporismen,
we should work unitedly.. (Interruptions)
There are political and ideologica! differ-
ences butthere are nodifierences in respect
of sports movement. i we want to work for
the improvement in spors without political
and ideological differences (Interruptions)

PROF. RASA SINGH RAWAT (Ajmer):
Mr. Chairman, Sir, lam on a point of order.
As Mamataji was telling just now about the
sports arrangement, private sector, public
sector. (Interruptions) All the arrangements
made by the Government for sporis are
worth welcoming. But through you | would
like to know only one thing. (Interruptions)
that politics in the selection of players is the
main hurdle due to within we are unable to
make a mark eitherin Olympic orin any other
game. Be it selection of cricket
team..(Interruption)

KUMARIMAMATA BANER.IEE: Sir, as
I have already said that the federation is an
autonomous body and since sports is a state
subjectwecan notinterfere init If this subject
is incluuded in the concurrent list then we will
also have a say in the matter. It has been
mentionedthatpolitics has crept into the field
of sports but could youtelime which
organiusation is free from politics. (Interrup-
tions)

It has crept into institutions like schools
and hospitals toc. f we can get rid of *
otherfields it can definitaly be r
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the field of sports also. | can not allow politics

in sports.

SHRI VIRENDRA SINGH (Muirzapur):
Mr. Chairman Sir, this question is not related
toany poiitical panty. f any individual, whether
he belongs to BhartiyaJanta Party, Commu-
nist Parly, Congress party or Janta Dal tries
to gain oolitical milege out of spois then he
is poliuting politics as well as the fisld of
sports. There is nc scope for politics in the
fieid of sports. Spirit of nationalism should
always prevaiiuponinthefield of sports. The
mement pelitics creeps into spors this spirit
does no longer remain there. The real fault
lies with tha organ:sers whether they beiong
to Bharliya Janta Party, Congress Party.
Communist party or Janta Dal, they are the
onewhoinduige inpolitics and this isa matter
ot grave corcern and attentich should be
paid towards this aspect

KUMAR! MAMATA BANERJEE: Mr.,
Chairman Sir, if this is the feeling, then let us
pass a Billunanimously that no politicizn can
interfere in sports. All of you do it, | leave it
upte this House.

SHRI VIRENDRA SINGH: If a politician
is well versed in the field of sports then
aefinitely.. (Interruptions)

MR. CHAIRMAN: Your name is in the
list of speakers, you will get an opportunity
to express yourself, kindly do 1ot interrupt in
this manner.

SHRI GIRDHARI LAL BHARAGAVA
(Jaipur): Mr. Chairman Sir, none in the
Bhartiya Janta party knows how to play.

SHRI ARJUN SINGH: You know how to
play a dangerous game.

MR. CHAIRMAN:; He is saying that you
play a big game and not a small one.

(Interruptions)

KUMARIMAMATA BANERJEE: A pro-
vision of Rs. 32 crore has been made in this
year's budget for youth affairs. Two third of
our population consists of youth, therefore
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what allwe can provide ~ithsucr - meagre
amount. last year bes.ues hawing 174 cul-
tural festivals, we oryanise« - number of
National Integration Camy:, Several Inter
state youth Exchange programmes were
also conducied. Thus 83,000 youths of the
country have been mobilised. There are
severalschemes forimpartingtrainingtothe
youths for self Employment . Last year 5289
youths were benefited by lhis scheme and it
is hoped that another 10,000 youths will
derive benefit from it by next year. There is
ascheme for promotion of Youth activities in
backward areas. 23 programme have been
conducted under this scheme and 8667
yauths participated . In addition we have a
number of programs and institute for the
youths such as National Service Scheme,
International Exchange of youth Progremme
and National Institute for youth. Among the
institutions Nehru Yuva Kendra is the most
active of ali. This organisation was deprived
of funds for aimost one and half year, but the
tunds have been ncn released for it by our
Government. There are 398 similar centres
in the country and about 26 new centres will
be established this year. 35,000 youths
nave received training from these centres
and 11,000 sporis tournaments have been
organised. 1300cultural programs have been
conducied. With a view to promole sports in
the Rural areas we have suggested the
Rural Development Ministry to inciude this
scheme in the Jawahar Rojgar Youjana and
thus animpetus canbe giventosports atthe
block and Panchanyat level There is a pro-
posal to set up youth Development Centre
foracluster of ten villages andthose centres
will be source of information for the youth.
Self employment training will be imparted to
them in coordination with Ministries of Indus-
try rural Development and Agriculture as to
make them self sufficient and financially
independent. We propose to provide re-
quired assistance to these youth Develop-
ment Centres. We are going to establish
National Institute for youth, for youth re-
search andforformulation of policies, Earlier
there were 222 members in the National
youth council. lt was a very large commitiee,
now it has been decided to reduce the
number of members, now it will consist 50
members.
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[English)

StHRI CHETAN P.S. CHAUHAN
(Amroha): Mr. Chairman, | will just take one
minute. Before hon. Finance Minitser goes,
| would like to make just one point. The
Budget ot Sports and Youth Affairs is Rs. 57
crores only. It should be raised at least to
nipee one per person, that is the population
of India, which is 85 crores, and the Budget
should be made Rs. 85 crores.

KUMARIMAMATABANERJEE: We will
sympathetically consider it,

THE MINISTER OF FINANCE(SHRI
MANMOHAN SINGH): The Minister speaks
tor the Government. (Interruptions)

{ Translation]

KUMAR!I MAMATA BANERJEE-
Chauhan ji, | hope that he has said that the
Minister speaks for the

Government..(Interruptions) The Nationa!
Youth Council has been reconstituted....

[English)

MR.CHAIRMAN: Madam,at3.30 P.M.,
we have to take up Private Members’ Busi-
ness. So, you have got about 5 minutes left.
Would you like too continue after that?

{ Translation}

SHRI PIUS TIRKEY (Alipurdas): Mr.
Chairman Sir, the time forthis temshouldbe
extended by 10 minutes so that the hon.
Minister can speak for 10 minutes more.

[English]

MR. CHAIRMAN: Would you like to
continue on Monday or would you like to
extend some time?

SHRI ARJUN SINGH: | think ten min-
utes could be extended because the hon.
Minister will not be able to be here on Mon-
day for certain unavoidable reasons. (Infer-
ruptions). | am not saying to curtail the
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Private Members time.

MR. CHAIRMAN: The sitting of the
House will be extended by the same quan-
tum of time.

SHRIRAM NAIK (Bombay North): Sir, it
is the well-established practice that Private
Members' Business must start at 3.30 P.M.
Neversuch exceptions are made. (Interrup-
tions)

SHRI MORESHWAR SAVE
(Aurangabad ): Let her continue after €
O'Clock.

[ Translation)

SHRINITISHKUMAR (Barh): Mr. Chair-
man Sir,there is no problemin accommeodat-
ing the hon. Minister for 10 minutes more.
The sense of the House is not such that it will
not accommodate her for 10 minutes. But |
would submit that the time fixed for discus-
sion onthe demands for grants of the Human
Resource develcpment Minisiry is not ad-
equate. ltis just six hours. The hon. Minister
has yetto reply and she nas alreadytaken 20
minutes and she wili take 10 minutes more.
This Ministry is so vast, that many hon.
Members like to participate in the discussicn,
only atew hon members have gotthe oppor-
tunity till now. It is the feeling in the House
that time for discussion should be extended
beyond six hours so that more Members can
participate.. (Interruptions)

MR. CHAIRMAN" This must have been
decided by the Business Advisory Commit-
tee.

[English}

SHRI ARJUN SINGH: Sir, | would be
very happy if this happens, but this will be
decided by the Business Advisory Commit-
tee, lam prepared for it, this much lcan say.

MR. CHAIRMAN; | will convey your
feelings to the hon. Speaker so that he puts
it before the Business Advisory Committee.

(Interruptions)
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MR. CHAIRMAN: Is it all right if we allow
the Minister to speak for another ten min-
utes?

SOME HON. MEMBERS: Yes.

MR. CHAIRMAN: Madam, please try to
wind up in ten minutes.

KUMARI MAMATA BANERJEE: O.K.
Sir. | am grateful to you and to all the
Members of the House to allow me to speak.

SHRIMATI VASUNDHRA RAJE : Wind-
ing up women and children in ten minutes !

MR. CHAIRMAN: Ithink she is speaking
extremely well on the sports ride.

[Translation)

It is in your intrerest. The suggestion
given by Chetan Sahib is also being consid-
ered.

KUMARI MAMATA BANERJEE: Mr.
Chairman, Sir, sine there is paucity of time,
Ido notwant totake much time ofthe House.
Ihave not said much aboutthe youth. We are
facing the serious problem of unemployment
inthe country. We have appointed a commit-
tee on youths, which will give its suggestions
. We propose to aboish the fees in Postal
order for the Central services and the public
services. We have requested the concerned
Minister in this regard. As regards women, |
have great regard for Geetaji who is associ-
ated with women, movements foraverylong
time. Quite often we meet Shrimali Rita
Verma Vasundhraiji, SaceithriLaxmnanjiand
Basava RajeshwajGeetajihadraised a point
about I..C.D.S. (Interruptions) Please lend
me your ears.

MR. CHAIRMAN: Do not interrupt.

KUMARIMAMATABANERJEE:I.C.D.S
is the largest Projectin India. Initially t had 33
programme under itbut nowthe numberhas
gone up to 2506 incuding 188 State
programmes. The World bank Poject is in
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of Human Rejource 4 : a
Devalopment
Andhra Pradeshwhich has 110 programmes.
Tamil Nadu Integrated Nutrition programmes
is in 316 Clocks. This year we have added
560 blocks in I.C.D.S. scheme for providing
education to adolescent girls. The drop out
rate among girl students is very high and they
do notgetthe opportunity. In orderto provide
them education and nutrition and vocational
education a scheme has been formulated |
support the cause of Anganwadi workers.
Manmohan Singhi has just left. These
Anganwadiworkersget verylow honorarium
ie about 325 rupees permonth. They are the
community workers and they have to be on
duty for four and half hours. There are such
projects in the State also. It is our effort to
formulate a new programme. Their 4 1/2
hours duty would be adjusted in this, so that
their salary might increase.. (Interruptions) |
myself went to the Planning Commission to
getthe honorariumincreased. The Planning
Commission itself recommendedfourorgive
hundred. But due to financial constraints, it
wouldbe givenlateron. have metthefinance
Minister thrice regarding this issue. Shni
Arjun Singhji has also written 4-5 lefters to
increasetheirsalary. | have alsotalkedtothe
Finance Ministertwice orthrice in the House.
He has assured that the problem would be
solved. It is the effort of my Department that
the saloary of the Angawadi workrs is in-
creased. We are going to formulate Indira
Mahila Yojana also. Under this scheme,
there would be programmes on nutrition,
education and also on self-employment.
There had been three meetings under the
Indira Mahila Yojna. Arjun Singhiji has talked
to the people of the ministries of Health,
education, industries and he also called the
ministries of health, education, industries
and he also called the ministers of the State
Governments and held a meeting with them.
But the governments of West Bengal and
Madhy Pradesh have requested for some
more time for sending their recommenda-
tions on it. That is why we are waiting. After
the report comes, we would try to start the

plan.

The hon. Member, Smt. Geeta
Mukherjee has mentioned about the recom-
mendations of the report of the Jia Bhatt

“National Commission for Self-employed
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Women. That report and its recommenda-
tions have been sent to the States and the
Union territories. Our department is making
ail effcrts to follow the recommendations of
the National Credit Fund for Women. Itis our
promise, whether we stay or another new
man comes, it is the promise, of our depart-
ment that we will foilow these recommen-
dations.

It is rue that atrocities are increasing..
So simply making the laws will not do. We
have aiready danced many law in Parlia-
ment. In fact, these laws are not imple-
mented. The law and Order is the State
subject and they are responsibie for their
enforcement. But it is seen that there is no
will and determinationfordoing ihis. Asfaras
Bihar is concerned, a iew womer have
written to me about a murder which took
piace there and the fairly membars were nct
allowed to lodge an F.IR. | have mysaif

written to Shri Laloo Prasad, Yadav rtake. .

action in this regar¢. Even in Madhya
Fradesh, there was one such incident and
mary such inciden:s issuer in mary other
States as well, | am not simply talking about
the States rued by cpposition parties. | am
talking apout all States. We have started a
new programme know as ‘Gender Sensitiza-
tion Programme; Our Department propose
to conduct a combine training and of the
police perscnnel and voiuntary Organiation
cftices In Deihi, & suchcourses have already
been conoucted. Even in Gujaral, some
such courses have been conducted and, we
alsc propose ¢ conduct iraining camps in
Andhra Pradesn, Karr.ataka, Tamil Nadu,
Wesl Bengai, Machya Pradesh Bihar, U.P.
and Orissa. This programme is very usaful,
The Department is conducting a 3-day com-
bine training of the oo!ice personnel, women
poiice officers and the oificers of the volun-
1ary organization; As the village folk do not
have the correct kncwiedge, they do nol
rnow how to maintain adiary. Thatis why we
nave starigd this pregramme to create an
awareness among them We given many
programmes tavoluntary organizations aim-
ing at creating awarenass and a self-em-
ployment programme has also been formu-
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Development
lated. We plan to train 85,000 women next
year. The department has many such
schemes. But Ithink that as the law and order
situation is linked to the Home Ministry, the
responsibility of the state governments is to
eniorce the laws and our department us
responsible for enacting laws. So | propose
toast up a Coordination Committee. Our
department would co-ordinate with the state
governments and the Home Ministry. Meet-
ing should be held after every three months
to review the cases and the action taken
trereon.

We have set up a National Commission
en Wemen. Women are being deprived of
theirrights, they are to be given equal rights
Suo Motu notice can be brought for this. If
any legislation is to be reviewed or any
amendment is to be made if the National
Commission for Women sends any sugges-
tions, then our department shall definitely
study them. We want to bring necessary
amendments in the Dowry prohibition Act
and the prevention of Commission Sati in

TYhis-session of Parliament, because these
are certain acunas in these Acts. There are .
the Government if India Acts and the benetit
of these laws should reach the people at the,
grass root levelin the right way. There should
be propar awareness among women about
these laws and together with that, confi-
dence and courage are also necessary. If-
self-confidence and courage is createa
among women, thenthey canwork. lamalso
ofthe opinionthat merely making laws on the
basis of political decisions will not suffice, it
is mos!t important to make women econom:-,
cally independent also. That is why we have
acked every ministry to creale a separate
women's cell. Many ministries have already
done this. All the State governments have
been asked for a separate departmernit for
women and a leter has been written to themn,
but it is regrettable that everyone keeps on
talking about women and Children, butthe:2
is no sparate departments for them. | do nut
know why they do not think about this. |
request the members that they should pre-
vailupon those State Govemments to create
separate Departments where separate De-
partments for women and children have not
been crcaved sofar. Money would be given
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to do this work. If a lady is the incharge for
this, the problems of women could be under-
stood better. We have prepared a scheme
for a women's Development Corporation in
every State for which 49% shall be the share
of the Central Government and 51% the
share of the State Government . We want
that grass root women should be associated
with the decision making process and there
should be no discrimination against them.

[English}

|do not want to treat women as women,
but | want o treat women as a human being.

[ Transiation]

Till we treat women as human beings,
nothing could be done for them. If we treat
her as a human being and not as an objects
of pity, then there is nothings to be pitted.
This is a2 basic right of all women. | anybody
denies here rights, then she is ready to
snatch or grab them.

Sir, lamgreatefultoall of you, for giving
me a chance to speak. My effort is that |
should complete the speech within ten min-
utes according tothe commitment, but youth
sports, adult education etc. among women
are lengthy issues. | have tried to cover all
these issues.

[English)

Let us try our best to do something for
the country, for the youth, for the women and
for the sportsmen.

[Transiation]

Al the end, | would like to say one thing,
that if the desire to do something exists in the
heart.

[English)

i there is a will, there is a way.

PMB and A Hoport
[Transation)

The promises made would have 10 be
kept. This is the month of RamuJan. | shall
conclude with a couplet:-

=Xhudi Ko Karbuland itan ki har Tadbeer
se Pahle khuda bande se yeh pooche, Bata
Teri Raza kya hai,”

[English)

MR. CHAIRMAN: | would ke to add to
the congratulation forthe excellent intevention
that the Minister has made.

(English)

MR. CHAIRMAN: The House will now
take upthe Private Members’ Business. Shri
P.P. Kaliaperumal to move the motion.

15.44 hrs.

COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Eighth Report
[English]

SHRI P.P. KALIAPPERUMAL
{Cuddalore); Sir, | beg to move:

“That this House do agree with the
Eighth Report of the Committee on
Private Members' Bilis and Resolu-
tions presentedto the House onthe
1st April, 1992."

MR. CHAIRMAN: The question is:

“That this House do agree with the
Eighth Report of the Commiltee on
Private Members' Bills and Resolu-
tions presented to the House on
the 1st April, 1992.7

The motion was adopted.

————



